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CP-64/95 in DA-624/90

Thursday, this the I9th day of Oe ce mber, 1996

HCIJ-'BLE SHRI 3«Re-PiOIGE, n£l''̂ !B ER
HGN'BLl DR. A, UEDF^UALL I, FlEl'IBER (d)

Ram She ran s/o
Ka 11 u Ra m

c/0 Kishan Singh,
F,l/4-G,East Uinod Nagar,
Delhi. Petitioner

/•

(By Shri Madhoc proxy for Shri B.3»
f'lainee, foduocate)
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Uersus

1, Shri W.K.Aggarual,
General Planager,
Northern Railway,
Bsroda House,
New Delhi.

2, Sl'iri A.l\« Ja in j
Divisional Railway f'lanagsr.
Northern Railuay,
Allahabad.

3, 3hri A.K. Singh,
Pissistant Engineer,
Northern Railway,
Tundla. .Respondents

(By Wone )
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By Hon 'ble S.R. ftdige, Flember (ft) —

Shri B. L:» - Madhok, proxy counsel for Shri 8,3®

Pla inee , CO unse 1 for petitioner prays for and is granted

permission to uithdrau the Contempt Petition. The

Confeempt Petition is dismissed as uithdraun. Notices

issued to the contemnors are dischargt-'d.

(Dr. A. Vedavalli)
f'lembbr (3)
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